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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE: EAST DISTRICT
KARKARDOOMA COURTS, DELHI

_ QAQEB,

Sub: Grievance Redressal Committee for Advocates.

Pursuant to the directions contained in Letter No-1798/Genl.II/G-10/DHC date 31.05.2023 of
Hon’ble High Court of Delhi/New Delhi, the follwing Committee is hereby constituted, with immediate
effect: ‘ .~

- ' ___ .._‘_ ..______ I,_ -, _. I _ ‘ _ 1 __ ._.

Name of Committee J Name of the Judicialpfficer | Desigflation
Principal District 8: Sessions Judge !_Chairperson

(East) _ __ _
Principal District 8: Sessions Judge Member

(Shalidara) _ _
rincipal District & Sessions Judge Member

. Grievance Redressal Committee for Advocat ___ _ (N°1l11'Ea$t) _ g _‘ _
; , Sh. Gajender Singh Nagar Member
- _,-.__£5l(S_Cfl3l'°_2.___._

S.._.___.__-___.,.___ 2
_I_?[_rUy

_J.,..__1____._._

r+A-
; 2 President, Shahdara Bar Member

i __ Association,.KI§D _ __ ‘_ __
tr Hony. Secretary, Shahdara Bar Member

_i Association, KKD =

——a

However, the correspondence with the Hon’ble High Court of Delhi/New Delhi, will be
only through the undersigned.

\' \Amus
IL JA1l'N

- Principe Disti'ct 8: Sessions Judge
~as District

Karkardo V a Courts Delhi:6993- 4003
No /Judi./East/KKD/Delhi Date O I I 0 Z] 1021
Copy forwarded for information and necessary action:
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The Registrar General, Hon’ble High Court, New Delhi
The Principal District 8: Sessions Judge, (I-Iqs), Tis Hazari Courts, Delhi
The Officer-in-Charge, Administration Branch, East District, Delhi ,
All the Judicial Officers concerned,
The President, Shahdara Bar Association (Regd.) Karkardoorna Courts, Delhi
The Hony. Secretary , Shahdara Bar Association (Regd.) Karkardooma Courts, Delhi
The Officer-In-Charge, General Branch, East District, to direct Incharge General Branch, to put up the
matter before the Committee for fuither compliance.
The Website Committee, Tis Hazari Courts, Delhi
Notice Board, East District, karkardooma Courts, Delhi
Upload on LAYERS
PS to Principal District 8i Sessions Judge (East) < V W5

s~\?Principal Distr ct 8: Sessions Judge
‘ East istrict
Karkarclooin Courts Delhi:


